Written Answers to [10 DECEMBER, 2013]  Unstarred Questions 167

Notifiable disease status for cancer

541. DR. CHANDAN MITRA : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a)  whether Government proposes to declare cancer a notifiable disease;
(b) if so, the details thereof and, if not, the reasons therefor;

(¢) thetotal number of cancer patients in the country including Madhya Pradesh
along with the average number of fresh cases of cancer reported in the country annually,
State-wise; and

(d) the fresh steps taken by Government to appropriately document the actual
magnitude of cancer afflictions and to take steps accordingly?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABIAZAD) : (a)to (d) Government of India does not propose to declare Cancer as
anotifiable disease. The National Cancer Registry Programme is already implemented
by National Centre for Disease Informatics and Research (NCDIR), Bangaluru, under
the aegis of Indian Council of Medical Research. The data made available is sufficient
for the programme and policy related to Cancer prevention and control in the country.

State-wise incidence and prevalence of Cancer Cases including State of Madhya
Pradesh for the last three years is given in the Statement-I and II.

Statement-1
Estimated prevalent cancer cases (10 years duration)

All sites State-wise - 20102012

Sl. No.  States Year
2010 2011 2012
1 2 3 4 5
1. Andaman and Nicobar Islands 875 883 878
2. Andhra Pradesh 195893 197991 202235
3. Arunachal Pradesh 3159 3207 2835

4. Assam 66042 66734 67692
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5. Bihar 237395 240381 247285
6. Chandigarh 2400 2454 2462
7. Chhattisgarh 58730 59543 60934
8. Dadra and Nagar Haveli 761 804 829
9. Daman and Diu 527 567 621
10. Delhi 35643 36436 36437
11. Goa 3370 3421 3416
12. Gujarat 138513 140649 94146
13. Haryana 57977 58884 59594
14. Himachal Pradesh 15844 15944 16103
15. Jammu and Kashmir 28661 29092 29776
16. Jharkhand 75635 76628 78419
17. Karnataka 136177 137889 145166
18. Kerala 77441 79329 106264
19. Lakshadweep 146 152 154
20. Madhya Pradesh 141710 143457 146381
21. Maharashtra 258406 261603 259143
22. Manipur 3929 3996 3915
23. Meghalaya 6793 6888 6029
24, Mizoram 3132 3184 3248
25. Nagaland 4593 4636 3991
26. Odisha 96871 97662 98798
27. Puducherry 2862 2924 3011
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28. Punjab 63658 64330 64689
29. Rajasthan 157332 159311 161970
30. Sikkim 964 983 1031
31. Tamil Nadu 209029 211805 183843
32. Tripura 8456 8581 7592
33. Uttar Pradesh 457431 462697 472819
34. Uttarakhand 23263 23598 24014
35. West Bengal 210533 212814 224459

ToraL 2784148 2819457 2820179

Based on CR of five urban registries (2006-08) and Trend Report. Prevalent cases (10 years duration)

are estimated by multiplying incidence cases by 2.7.

Statement-I11

Estimated number of Incident Cancer cases in different States/UTk of India
(2010-2012)%*

Sl. No.  States Cancer cases
2010 2011 2012
1 2 3 4 5
1. Andaman and Nicobar Islands 324 327 332
2. Andhra Pradesh 72553 73330 74415
3. Arunachal Pradesh 1170 1188 1206
4. Assam 24460 24716 25082
5. Bihar 87924 89030 90347
6. Chandigarh 889 909 922
7. Chhattisgarh 21752 22053 22379
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8. Dadra and Nagar Haveli 282 298 302

9. Daman and Diu 195 210 213
10. Delhi 13201 13495 13695
11. Goa 1248 1267 1286
12. Gujarat 51301 52092 52863
13. Haryana 21473 21809 22132
14. Himachal Pradesh 5868 5905 5992
15. Jammu and Kashmir 10615 10775 10934
16. Jharkhand 28013 28381 28801
17. Karnataka 50436 51070 51826
18. Kerala 28682 29381 29816
19. Lakshadweep 54 56 57
20. Madhya Pradesh 52485 53132 53918
21. Maharashtra 95706 96890 98324
22. Manipur 1455 1480 1502
23. Meghalaya 2516 2551 2589
24, Mizoram 1160 1179 1196
25. Nagaland 1701 1717 1742
26. Odisha 35878 36171 36706
27. Puducherry 1060 1083 1099
28. Punjab 23577 23826 24179
29. Rajasthan 58271 59004 59877
30. Sikkim 357 364 369
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31. Tamil Nadu 77418 78446 79607
32. Tripura 3132 3178 3225
33. Uttar Pradesh 169419 171369 173905
34. Uttarakhand 8616 8740 3869
35. West Bengal 77975 78820 79986

ToraL 1031166 1044242 1059693

*Based on cancer incidence data (2006-08) and actual growth rate observed for India (2001-2011).
Medical audit system in hospitals

542. SHRI SANJAY RAUT : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@)  whether it is a fact that complaints of medical negligence and carelessness
in treatment are growing particularly in private hospitals in the country;

(b) if so, the Government’s response thereto; and

(¢c)  the details of steps taken or proposed to be taken for bringing proper medical
audit system in all hospitals?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD) : (a) and (b) Health being a state subject, such information is not

maintained centrally.

(¢) Government has enacted Clinical Establishments (Registration and
Regulation) Act, 2010 for registration and regulation of the Clinical Establishments.

Asper the Act, every clinical establishment has to be registered. Norms required

to be met prior to registration include:
. minimum standards of facilities and services;
. minimum requirement of personnel;

. provision and maintenance of records and reports.



